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OFFICE OF THE PRINCIPAL DISTRICT & SESSIONS JUDGE : EAST DISTRICT
KARKARDOOMA CQURTS, DELHI

ORDER
Pursuant to the directions received from Hon'ble High Court of Delhi, New Delhi,
it is hereby ordered that Ms. Sunita Rani, Branch Incharge, Judicial Branch, East
Distriet, Karkardoooa Courts, Delhi will work as “TCR Nodal Officer” and Sh. Satish
Beniwal, Branch Incharge, Record Room, East District, Karkardoooa Courts, Delhi will
work jas “Link TCR Nodal Officer” for East District, Karkardooma Courts, Delhi with

immediate effect, in addition to duties already assigned to them.
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i (ASHWANI KUMAR SARPAL)
Principal District & Sessions Judge: East District

Karkardooma Courts, Delhi,

|
No. 4%4 6 | — 8 3 68 admn. (Rast)/KKD/Delhi

Copy: forwarded for information and necessary action to:-

Worthy Registrar General, Hon'ble High Court of Delhi, New Delhi.

The Principal District and Sessions Judge(HQ), Tis Hazari Courts, Delhi.
The Officers concerned, East District, Karkardooma Courts, Dethi.

P.S. to undersigned.

The Dealing Assistant, Layers System, Tis Hazari Courts, Delhi.

s{e Officials concerned.

eb-Site Committee, Karkardooma/‘]{isjazﬁurts, Delhi .

The concerned file.
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Karkardooma Courts, Delhi.

Dated:ozs ‘
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Principal District-8 Sessions Judge: East District




